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CONSOLIDATED STATEMENT FOR PROPOSAL NUMBER SIA/MH/INFRA2/493855/2024 AT 
MOUZA - JARIPATKA, C.T.S. NO. 01 S. NO. 504, 505, 506, 513 AT SAVNER ROAD, NAGPUR, 
TAH. DIST. NAGPUR, MAHARASHTRA., BY DIVISIONAL SPORTS COMPLEX EXECUTIVE 
COMMITTEE, NAGPUR.

Sr. 
No.

Particular Details

1 Proposal Number PARIVESH Proposal No.: SIA/MH/INFRA2/493855/2024
2 Name of Project Proposed Divisional Sports Complex at Nagpur for 

Government of Maharashtra.
3 Project category B Category, 8(a) 
4 Type of Institution Government
5 Project Proponent Name: Divisional Sports Complex Executive

Committee, Nagpur.
Mr. Shekhar Vitthalrao Patil (Deputy Director)
Address: CTS No. 01, S. No. 504, 505, 506,513, At
Savner Road, Tah. Nagpur, Dist. Nagpur, Maharashtra.
Phone No: 8888499274
Email ID: dydnagpur.dsys-mh@gov.in

6 Name of Consultant Name: Shrikrishna Environment Consultants Pvt. Ltd.
NABET Accreditation No.: NABET/EIA/21-24/SA
0213
Validity: 10/11/2024

7 Applied for Fresh EC
8 Details of Previous 

EC
NA

9 Location of the 
project

Mouza - Jaripatka, C.T.S. No. 01 S. No. 504, 505, 506, 513 at 
Savner Road, Nagpur, Tah. Dist. Nagpur, Maharashtra. 

10 Latitude and 
Longitude

21°10'50.73"N, 79°04'30.31"E

11 Total Plot Area 247400.00 Sq.m.
12 Deductions 0.00 Sq.m
13 Net Plot Area 247400.00 Sq.m.
14 Proposed FSI area 96143.872 Sq.m.
15 Proposed Non FSI 

area
3652.655 Sq.m.

16 Proposed Total 
Built-up Area

99796.527 Sq.m.

17 Total Built up area 
approved by 
Planning Authority 

99796.527 Sq. m.

18 Ground Coverage --
19 Total Project Cost Rs. 473.69 Cr.
20 CER as per MoEF 

& CC circular 
dated 01/05/2018

CER Shall be Implemented as a part of EMP as recommended 
by SEAC/SEIAA as mentioned in OM F. No. 22-65/2017-
IA.III dated 30 September, 2020 and OM file No. 22-65/2017-
IA.III dated 25/02/2021.
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21 Details of Building 
Configuration

Proposed Building Configuration:
Sr. 
No.

Buildings Building 
Configuration

Height in 
m

Existing Buildings

1 Indoor Stadium Ground Fl. 16.21

2 Youth Hostel Building G+2 Fl. 10.50

3 Boys Hostel Building G+3 Fl. 13.95

4 Athletic Pavilion G+2 Fl. 15.30

Proposed Buildings

5 Football Pavilion G+1 Fl. 9.15

6 Hockey Pavilion G+1 Fl. 9.15

7 Sports Club B+G+7 Fl. 33.00

8 Officers Residence G+1 Fl. 7.35

9 Multi Sports Arena G+2 Fl. 22.20

10 Sports Convention 
Centre

G+4 Fl. 19.65

11 Sports School G+5 Fl. 25.80

12 Sports University G+5 Fl. 25.80

13 Hostel Building G+7 Fl. 27.00

14 Canteen/Cafeteria GF 5.25

15 Gymnasium Building G+1 Fl. 7.65

16 Administrative Block G+1 Fl. 7.65
22 Total number of 

tenements
Tenements: 

Hostel rooms: - 208 Nos.,
Athletic Pavilion Building: - 12 rooms,
Indoor Stadium: - Capacity 3000 persons,
Multi sports Arena: - 1 Swimming Pool, 1 Sports
Library, 1 10M Shooting Range, 1 Sport Science
Center, 1 High Performance Center, 1 Wrestling, 1
Judo, 1 Boxing, 1 Fencing, 1 Table Tennis, 1 
Gymnastic, 1 Sepak Takraw, 1 Weight Lifting and 1 
Squash Court.,
Sports Club: 1 Banquet Halls, 1 Business Centre, 1
Library, 1 E Gaming Zone, 1 Board Games, 1 Squash
Courts, 1 Yoga Room, 1 Nutri Bar, 1 Gymnasium,
1Spa, 1 Terrace Swimming Pool, 1 Kids Pool, 1
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Restaurant, 1 Service Apartments, 1 President Suites.
Sports Convention Centre: 1 Multi-Purpose Indoor Hall,
1 Media Room, 1 Administration Rooms, 1 Sports
Information Centre, 1 Museum, 1 Spectators Gallery
(2000 Pax).
Sports School: 1 Auditorium, Offices, 1 Conference,
Room, 1 Class Rooms, 1 Library, 1 Labs, 1 Staff Room,
1 Dance Room, 1 Music Room, 1 Art Room, 1 Drawing
Room, 1 Assembly Hall, 1 Furniture Store, 1 Youth
Den.,
Sports University: 1 Auditorium, Offices, 1 Conference
Room, 1 Class Rooms, 1 Library, 1 Labs, 1 Staff Room,
1 Dance Room, 1 Music Room, 1 Art Room, 1 Drawing
Room, 1 Assembly Hall, 1 Furniture Store, 1 Youth
Den.,
Cafeteria: 1 Kitchen area, 1 Dining Area,
Officers Residence: 1- 4 BHK Residence, 1 Office,
Gymnasium Building: 1 Gymnasium, 1 Mini Hall, 1
Spectatord Gallery (500 Pax).
Admin Building: 1 Mini Hall and 1 Spectatord Gallery
(500 Pax).,
Football Pavilion: 1 Offices, 1 Players Changing
Facilities, 1 Spectator's Sitting (1500 Pax)
Hockey Pavilion: 1 Offices, 1 Players Changing
Facilities, 1 Spectator's Sitting (1500 Pax).

Expected Users: Total: 15024 Nos.
(Hostel and Officers Residence: 1059 Nos, Sports Persons and 
Others: 13965)

23 Water Budget Proposed water budget 
Particular Dry Season Wet Season
Fresh Water 272 KLD 272 KLD
Recycled (Flushing) 222 KLD 222 KLD
Recycled (Landscape) 186 KLD 0 KLD
Total 680 KLD 494 KLD
Waste water generation 453 KLD 453 KLD

24 Water Storage 
Capacity for Fire 
Fighting/ UGT

Five (5) Nos of UGTs proposed: Details are as follows
UGT 1 -: For Indoor Stadium, Existing Boys Hostel and 
Existing Youth Hostel

Domestic tank capacity: 95 Cu. M.
Fire tank capacity: 100 Cu. M.

UGT 2 -: For Admin Building, Existing Pavilion building 
and Gymnasium Building
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Domestic tank capacity: 2 x 162 Cu. M. 
UGT 3 -: For Proposed Hostel Building, Sports University, 
Sports School, Multi sports Arena, Sports Convention 
Centre, Sports Club, Officers Residence and Cafeteria

Domestic tank capacity: 500 Cu. M. 
Fire tank capacity: 200 Cu. M.

UGT 4 -: For Hockey Pavilion
Domestic tank capacity: 40 Cu. M. 

UGT 5 -: For Football Pavilion
Domestic tank capacity: 40 Cu. M. 

25 Source of Water Nagpur Municipal Corporation (NMC)
STP treated water will be reused for flushing & landscape 
purpose.

26 Rainwater 
Harvesting (RWH)

Level of Ground Water Table: 
Pre-Monsoon: 10.0 m to 12.0 m BGL
Post Monsoon: 8.0 m to 10.0 m BGL
Size & No. of RWH tanks and Quantity: NA
Quantity and size of recharge pits: 37 nos. of recharge pits 
proposed

UGT 1 -: For Indoor Stadium, Existing Boys Hostel and 
Existing Youth Hostel

Domestic tank capacity: 95 Cu. M. 
Fire tank capacity: 100 Cu. M.

UGT 2 -: For Admin Building, Existing Pavilion building 
and Gymnasium Building

Domestic tank capacity: 2 x 162 Cu. M. 
UGT 3 -: For Proposed Hostel Building, Sports University, 
Sports School, Multi sports Arena, Sports Convention 
Centre, Sports Club, Officers Residence and Cafeteria

Domestic tank capacity: 500 Cu. M. 
Fire tank capacity: 200 Cu. M.

UGT 4 -: For Hockey Pavilion
Domestic tank capacity: 40 Cu. M. 

UGT 5 -: For Football Pavilion
Domestic tank capacity: 40 Cu. M.

27 Sewage and 
Wastewater 

Sewage Generation: 453 KLD
Proposed STP Capacity: 500 KLD Capacity
STP Technology: MBBR Technology
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28 Solid waste 
management 
during construction 
phase

Type Quantity Treatment/ disposal
Dry waste Negligible Collect & disposed through 

authorized agency.
Wet waste Negligible Provision of composting
Construction 
waste

Top Soil
&
Debris

Top soil will be reused for 
landscape purpose within 
project site.
Excavated debris will be reuse 
for levelling, backfilling, 
levelling of internal road 
preparation purposes within 
project site. 

29 Solid waste 
management 
during operation 
phase

Type Quantity Treatment/ disposal 
Dry waste 2307 Kg/day Will be collected & disposed 

by Nagpur Municipal 
Corporation (NMC).

Wet waste 1714 Kg/day Treated in Smart Drum 
Organic waste composter and 
used as manure in landscape

Hazardous 
waste

-- NA

Biomedical 
waste

-- NA

E-waste 60.0 Kg/day Handed over to the 
authorized recyclers Nagpur 
Municipal Corporation 
(NMC).

STP Sludge 46 Kg/day Mechanize Dewatering used 
as manure in landscape

30 Green Belt 
Development

Total RG Area: 42353.21 Sq. m.
Existing trees on Plot: 811 No. (Retained on site)
Number of trees to be plant: 2086 Nos.
Number of trees to be cut: 103 Nos.
Number of trees to be transplanted: 254 Nos.

31 Power Requirement Source of power supply: MSEDCL
During Construction Phase (Demand Load): 100 KW 
During Operation Phase (Connected Load): 4525 KW
During Operation Phase (Demand Load): 2815 KW
Transformer: 2 x 830 kVA & 3 x 2000 kVA capacity
DG Set: 1 x 360 kVA, 4 x 500 kVA, 2 x 400 kVA, 6 x 250 
kVA, 4 x 125 kVA capacity 
Fuel Used: HSD

32 Details of Energy 
Saving

Total Energy Saving: 20.41 % through Solar Energy & Energy 
saving measures
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33 Environment 
Management Plan 
during 
Construction phase

Sr. 
No.

Parameter Capital Cost
(Rs. In Lakh)

1 Personnel Protective Equipment 9.31
2 Site Sanitation Facility 2.81
3 Water provision 7.02
4 Solid waste management 4.0
5 Health Check up 15.0
6 Awareness to workers or training 3.60
7 Environmental Monitoring 55.93
8 Disaster Management 2.75

TOTAL 100.42
34 Environment 

Management Plan 
Operation phase

Sr.
No.

Component Details Capital 
Cost 
(Rs.

Lakh)

O &M 
Cost
(Rs.

Lakh)
1 Storm water Ø 160 mm, 

Ø200 mm, 
Ø250, 

Ø315mm, 
Ø450 mm, 

Ø600 mm Pipe

76.62 8.60

2 Sewage Treatment
Plant

STP of 
500 KLD
Capacity

37.0 17.51

3 Water treatment -- -- --
4 RWH 37 Nos of 

Recharge Pits
74.0 7.50

5 Solid waste
management

OWC 37.50 7.38

6 Hazardous waste NA -- --
7 E-waste Handed over to 

the authorized 
recyclers.

-- --

8 Landscape 
Development

2086 No of 
Trees

670.0 100.38

9 Energy Saving 20.41 %
Energy saving

107.90 6.00

10 Environment 
Monitoring

Air, Water, 
Noise, Soil, 

STP, DG set,
Compost

Monitoring

-- 4.27

11 Disaster 
Management

-- 527.68 39.57

TOTAL 1530.70 187.61
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35 Traffic 
Management Type Required as 

per UDCPR
Actual 

Provided
Area per 
Parking

4-Wheeler 1480 No. 1515 No. 12.5 Sq.m.
2-Wheeler 6720 No. 6730 No. 2.0 Sq.m

36 Details of Court 
Cases/ litigations 
w.r.t. the project 
and project location 
if any

NA

Environment Consultant:
Shrikrishna Environment Consultants Pvt. 
Ltd.

Project Proponent:
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FORM-1 

(I) Basic Information 

SR. 
NO. 

ITEM DETAILS 

1 Name of the Project Proposed Divisional Sports Complex 
at Nagpur for Government of 
Maharashtra. 
At Mouza - Jaripatka, C.T.S. No. 01 S. 
No. 504, 505, 506, 513 at Savner Road, 
Nagpur, Tah. Dist. Nagpur, 
Maharashtra.

2 S. No. in the Schedule 8a 
3 Proposed capacity/area 

/length/tonnage to be 
handled/command area/lease area/ 
number of wells to be drilled 

Total Plot Area: 247400.00 Sq. M.
Proposed Built up Area: 99796.527 Sq. M.
(FSI: 96143.872 Sq. M. + Non FSI: 
3652.655 Sq. M.)

4 New/Expansion/Modernization New 
5 Existing Capacity/Area etc. - 
6 Category of Project i.e. ‘A’ or ‘B’ ‘B’ 
7 Does it attract the general condition? 

If yes, please specify 
No 

8 Does it attract the specific condition? 
It yes, please specify 

NA 

9 Location At Mouza - Jaripatka, C.T.S. No. 01 S. 
No. 504, 505, 506, 513 at Savner Road, 
Nagpur, Tah. & Dist. Nagpur. 

Plot/Survey/Khasra No. C.T.S. No. 01 S. No. 504, 505, 506, 513 
Village Jaripatka 
Tehsil Nagpur 
District Nagpur 
State Maharashtra 

10 Nearest railway station/airport along 
with distance in kms. 

Nagpur Railway Station  
(3.47 Km) 
Dr. Babasaheb Ambedkar International 
Airport (10.25 Km). 

11 Nearest Town, City, District 
Headquarters along with distance in 
kms. 

Project located at jurisdiction of Nagpur 
Municipal Corporation, Dist.- Nagpur. 

12 Village Panchayats, Zilla Parishad, 
Municipal Corporation, Local body 
(complete postal addresses with 
telephone nos. to be given) 

Nagpur Municipal Corporation (NMC) 
21-23, Mahanagar Palika Marg, Near 
Vidhan Bhavan, Collectors Colony, Civil 
Lines, Nagpur, Maharashtra - 440001. 

13 Name of the applicant Divisional Sports Complex Executive 
Committee, Nagpur. 

14 Registered Address CTS No. 01, S. No. 504, 505, 506,513, 
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At Savner Road, Tah. Nagpur, Dist. 
Nagpur, Maharashtra. 
Mobile No. 8888499274 
Email: dydnagpur.dsys-mh@gov.in 

15 Address for correspondence:   
Name Mr. Shekhar Vitthalrao Patil 
Designation (Owner/Partner/CEO) Deputy Director (Divisional Sports 

Complex Executive Committee, Nagpur) 
Address CTS No. 01, S. No. 504, 505, 506,513, 

At Savner Road, Tah. Nagpur, Dist. 
Nagpur, Maharashtra. 

Pin Code 440030 
E-mail dydnagpur.dsys-mh@gov.in 
Telephone No. 8888499274 
Fax No. - 

16 Details of Alternative Sites examined, 
If any. 
Location of these sites should be 
shown on a topo sheet 

No 

17 Interlinked Projects No 
18 Whether separate application of 

interlinked project has been 
submitted? 

NA 

19 If yes, date of submission NA 
20 If no, reason NA 
21 Whether the proposal involves 

approval/clearance under: if yes, 
details of the same and their status to 
be given. 
(a) The Forest (Conservation) Act, 
1980? 
(b) The Wildlife (Protection) Act, 
1972? 
(c) The C.R.Z. Notification, 1991? 
 

No 

22 Whether there is any Government 
Order/Policy relevant/relating to the 
site? 

No 

23 Forest land involved (hectares) No 
24 Whether there is any litigation 

pending against the project and/or 
land in which the project is propose to 
be set up? 
Name of the Court 
Case No. 
Orders/directions of the Court, if any 

No 
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and its Relevance with the proposed 
project. 

 
 
* Capacity corresponding to sectoral activity (such as production capacity for 
manufacturing, mining lease area and production capacity for mineral production, area of 
mineral exploration, length for linear transport infrastructure, generation capacity for 
power generation etc.) 
(II) Activity 
 

1. Construction, operation or decommissioning of the Project involving actions, 
which will cause physical changes in the locality (topography, land use, changes in 
water bodies, etc.) 
 
Sr. 
No. 

Information/Checklist 
Confirmation 

Yes/No Details thereof (with approximate 
quantities/ rates, wherever possible) 
with source of information data 

1.1 Permanent or temporary change 
in land use, land cover or 
topography including increase in 
intensity of land use (with 
respect to local land use plan) 

No As per topography, land use & land 
cover, existing land is covered with 
Sports Complex Building and this is a 
Sports complex project so no change in 
land use.  
As per local land use plan 
(Developmental Plan) said project site 
will be used for Sports Complex 
purposes. 

1.2 Clearance of existing land, 
vegetation and building? 

No No clearance of existing land and 
vegetation is needed as the plot is 
Sports Complex. 

1.3 Creation of new land uses: No The proposed project is having Sports 
Complex use. So, the land use remains 
same as it is. 

1.4 Pre-construction investigations 
e.g., bore houses, soil testing? 

   Yes Pre-construction investigation will be 
done. 

1.5 Construction works ? Yes The proposed construction comprises of 
16 building (Existing 4 Buildings and 
Proposed 12 Buildings).  
Building Configuration:  
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Sr. 
No. 

Information/Checklist 
Confirmation 

Yes/No Details thereof (with approximate 
quantities/ rates, wherever possible) 
with source of information data 

 

1.6 Démolition Works ?    No NA 
1.7 Temporary sites used for 

construction works or housing of 
construction workers? 

Yes Inside the site for construction small 
area will be utilized temporarily. No 
housing facilities for construction 
workers planned. Construction workers 
will deploy from nearby areas. About 
300 workers going to be employed at 
the construction phase. 

1.8 Above ground buildings, 
structures or earthworks 
including linear structures, cut 
and fill or excavations. 

Yes The excavated material will be used to 
level the low-lying area, filling and also 
for green belt development. 

1.9 Underground works including 
mining or tunneling? 

Yes Lay down of pipes, electric cable etc. 

1.10 Reclamation works? No Not Applicable 
1.11 Dredging? No Not Applicable 
1.12 Offshore structures? No Not Applicable 
1.13 Production and manufacturing 

Process? 
No Not Applicable 

1.14 Facilities for storage of goods or 
materials? 

Yes  Temporary sheds will be constructed 
for the storage of construction 
materials during construction phase as 
per the material requirement. 

1.15 Facilities for treatment or 
disposal of solid waste or liquid 
effluents? 

Yes Construction Phase 
Excavated materials will be used for 
backfilling, leveling and landscaping.  
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Sr. 
No. 

Information/Checklist 
Confirmation 

Yes/No Details thereof (with approximate 
quantities/ rates, wherever possible) 
with source of information data 
Empty Cement/Putty Bags: To be sold 
to vendor. 
Aggregates: Reuse on site for making 
road. 
Scrap: To be sold to Recycler. 
Empty paint cans to be sold to vendor. 
Waste Tiles: Broken pieces will be used 
for china mosaic water proofing of 
terraces. 
During the construction phase, toilets 
septic tank and soak pit   shall be 
provided for disposal of waste water. 
Temporary sanitary toilets will be 
provided during peak labor force.  
Operation Phase 
Total 4021 kg/day solid waste will be 
generated in the project. Biodegradable 
waste 1714 kg/day will be process in 
OWC & Non-biodegradable waste 
generated will be 2307 kg/day will be 
handed over to Nagpur Municipal 
Corporation (NMC). 
Sludge generated from STP 46 kg/day 
will be will be used as manure.  
E waste: Approx. 60.0kg/day handed 
over to authorized recycler. 
 
Wastewater generated (453 KLD) from 
domestic uses will be treated in STP 
and treated water (408 KLD) will be 
utilized for greenbelt development and 
flushing. 

1.16 Facilities for long term housing 
of operational workers? 

No No long-term housing facilities 
proposed as most of the 
skilled/unskilled manpower required 
for the construction /operation 
activities will be hired from the nearby 
areas. 

1.17 New road, rail or sea traffic 
during construction of 
operation? 

No The existing 36 m wide road will used.  

1.18 New road, rail, air waterborne or 
other transport infrastructure 
including new or altered routes 
and stations, ports, airports 
etc.? 

No No new Rail/road is required. The 
entire essential infrastructure is 
already available. 

1.19 Closure or diversion of existing 
transport routes or 
infrastructure leading to changes 

No There will be no diversion or closure of 
the existing transport routes and 
infrastructure. 
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Sr. 
No. 

Information/Checklist 
Confirmation 

Yes/No Details thereof (with approximate 
quantities/ rates, wherever possible) 
with source of information data 

in traffic movements? 
1.20 New or diverted transmission 

lines or pipelines? 
No Not Envisaged 

1.21 Impoundment, damming, 
culverting, realignment or other 
changes to the hydrology of 
watercourses or aquifers? 

No Not Envisaged 

1.22 Stream crossings? No There is no stream passing through the 
site. 

1.23 Abstraction or transfers of water 
from ground or surface waters? 

No Fresh water requirement of 272 KLD 
will be met from Nagpur Municipal 
Corporation (NMC). 

1.24 Changes in water bodies or the 
land surface affecting drainage 
or run-off 

No There will be no change in the drainage 
pattern. The project will not materially 
affect the drainage or run-off in the 
area. 

1.25 Transport of personnel or 
materials for construction, 
operation or decommissioning? 

Yes The existing road near by the site will 
be utilized for the transportation of 
material and personal. 

1.26 Long-term dismantling or 
decommissioning or restoration 
works? 

No Not Applicable 

1.27 Ongoing activity during 
decommissioning which could 
have an impact on the 
environment? 

Yes Noise pollution due to machineries and 
air pollution because of dust. 

1.28 Influx of people to an area in 
either temporarily or 
permanently? 

Yes Construction Phase: 
During the construction phase about 
300 persons will be deployed on the site 
from nearby places. Influx of these 
people will be temporary in nature. 
Operation Phase: 
Total population at is expected to be 
15024 Nos.  

1.29 Introduction of alien species? No Not envisaged 
 

1.30 Loss of native species or genetic 
diversity? 

No Not envisaged 

1.31 Any other actions? No - 
 

 
2. Use of Natural resources for construction or operation of project (such as land, 

water, materials or energy, especially any resources which are non-renewable or in 
short supply). 
 
Sr. 
No. 

Information/Checklist 
Confirmation 

Yes/No Details thereof (with approximate 
quantities/ rates, wherever 
possible) with source of 
information data 
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2.1 Land specially undeveloped or 
agricultural land (ha) 

No It is developed land. 

2.2 Water (expected source & competing 
users) unit KLD 

Yes Construction Phase 
Total water requirement is expected 
to be 30 KLD the water demand will 
be met by water tankers. 
Operation Phase 
Total water demand of the project is 
expected to be 680 KLD 
approximately and the water 
requirement will be met by Nagpur 
Municipal Corporation (NMC) and 
recycle water. 

2.3 Minerals (MT) No Not Applicable 
2.4 Construction material – stone, 

aggregates, and/soil (expected 
source-MT) 

Yes The construction materials, which 
will be used in the project site, will 
be bought from authorized local 
dealer. 

2.5 Forests and timber (source-MT) No No 
2.6 Energy including electricity and 

fuels (source, competing users) 
Unit: fuel (MT), energy (MW) 

Yes Source: MSEDCL 
Construction Phase: 100 KW 
 
Operation Phase: 
Connected load: 4525 KW 
Demand Load: 2815 KW 
 
 
1 x 360 kVA, 4 x 500 kVA, 2 x 400 
kVA, 6 x 250 kVA, 4 x 125 kVA DG 
for back up for emergency facility. 
Transformer: 2 x 830 kVA & 3 x 
2000 kVA  
Energy Saving –  
Total Energy Savings: 20.41%  
(12.33 % using conventional 
measures & 9.08 % using solar 
energy saving measures) 

2.7 Any other natural resources (use 
appropriate standard units) 

No Not envisaged 

 
 

3. Use, storage, transport, handling or production of substances or materials, which 
could be harmful to human health or the environment or raise concerns about 
actual or perceived risks to human health 
 
Sr. 
No. 

Information/Checklist 
Confirmation 

Yes/No Details thereof (with approximate 
quantities/ rates, wherever 
possible) with source of 
information data 
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3.1 Use of substances or materials, 
which are hazardous (as per MSIHC 
rules) to human health or the 
environment (flora, fauna, and 
water supplies) 

No - 

3.2 Changes in occurrence of disease or 
affect disease vectors (e.g., insect or 
water borne diseases) 

No Not envisaged 
 
 

3.3 Affect the welfare of people e.g., by 
changing living conditions? 

Yes Positive impact due to enhanced 
and hygienic living conditions 
generation. Aesthetic value of area 
will be improved. It will provide 
employment opportunities to the 
local people in terms of skilled and 
unskilled labor during construction 
and service personnel during 
operational phase. 

3.4 Vulnerable groups of people who 
could be affected by the project e.g., 
hospital patients, children, the 
elderly etc., 

No Noise and Air Pollution control 
measures will be implemented so as 
to cause no harm to nearby 
residents. 

3.5 Any other causes No No other causes identified. 
 
 

4. Production of solid wastes during construction or operation or decommissioning 
(MT/month) 
 

Sr. 
No. 

Information/Checklist 
Confirmation 

Yes/No Details thereof (with 
approximate quantities/ rates, 
wherever possible) with source 
of information data 

4.1 Spoil, overburden or mine wastes No Not Applicable 
4.2 Municipal waste (domestic and or 

commercial wastes) 
Yes Total 4021 Kg/day solid waste 

will be generated in the project. 
Biodegradable waste 1714 Kg/day 
will be process in OWC & Non-
biodegradable waste generated 
will be 2307 Kg/day will be hand 
over to Nagpur Municipal 
Corporation (NMC). 
 
Sludge generated from STP 46 
kg/day will be used as manure.  
 
Wastewater generated (453 
KLD) from domestic uses will be 
treated in STP and treated water 
will be utilized for greenbelt 
development and flushing. 

4.3 Hazardous wastes (as per hazardous 
waste management rules) 

No - 
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4.4 Other industrial process wastes No Not Applicable 
4.5 Surplus product No Not Applicable 
4.6 Sewage sludge or other sludge from 

effluent treatment 
Yes Dewatered / dried sludge from 

STP will be used as manure in 
horticulture. 

4.7 Construction or demolition wastes Yes Construction waste: Excavated 
materials will be used for 
backfilling, leveling and 
landscaping.  
Empty Cement/Putty Bags: To be 
sold to vendor. 
Aggregates: Reuse on site for 
making road. 
Scrap: To be sold to Recycler. 
Empty paint cans to be sold to 
vendor. 
Waste Tiles: Broken pieces will be 
used for china mosaic water 
proofing of terraces. 

4.8 Redundant machinery or equipment No Not Applicable 
4.9 Contaminated soils or other 

materials 
No Not Applicable 

4.10 Agricultural wastes No Not Applicable 
4.11 Other solid wastes No - 

 
5. Release of pollutants or any hazardous, toxic or noxious substances to air (kg/hr) 

 
Sr. 
No. 

Information/Checklist 
Confirmation 

Yes/No Details thereof (with 
approximate quantities/ rates, 
wherever possible) with source 
of information data 

5.1 Emissions from combustion of fossil 
fuels from stationary or mobile 
sources 

Yes Emissions form DG set only in 
case of emergency.  
The operation of proposed project 
does not envisage any major 
source of air pollution. 

5.2 Emission from production processes No There is no production as the 
proposed project is Sports 
Complex Project.  

5.3 Emissions from materials handling 
including storage or transport 

Yes Fugitive emissions will be 
generated; while handling and 
transportation of materials to site, 
this will be temporary in nature. 

5.4 Emissions from construction 
activities including plant and 
equipment 

Yes During the Operation Phase, DG 
sets will be operated only as a 
backup power at project site. 
Adequate provision made to 
mitigate the problem. 

5.5 Dust or odours from handling of 
materials including construction 

Yes Construction Phase 
Fugitive dust emissions will be 
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Sr. 
No. 

Information/Checklist 
Confirmation 

Yes/No Details thereof (with 
approximate quantities/ rates, 
wherever possible) with source 
of information data 

materials, sewage and waste generated due to movement of 
vehicles and material handling for 
that water sprinkling on roads of 
three times in peak construction 
activity and covered material 
storage area provided specifically 
for gravels and cement.  
Operation Phase 
During operation phase, 
emissions will be generated from 
operation of DG sets for that DG 
set with acoustic enclosure 
provided. 
Minimal emissions will be 
generated from movement of 
vehicles as fugitive dust as the 
roads will be paved roads for that 
adequate parking area with 
driveways is provided in the 
planning. 
Odour can be from STP. However, 
the STP will be working on 
appropriate technology, so as to 
minimize odour problems, and it 
will be strategically located so that 
no adverse impact is caused.  

5.6 Emissions from incineration of 
waste 

No Not Applicable 

5.7 Emissions from burning of waste in 
open air (e.g., slash materials, 
construction debris) 

No Not Applicable 

5.8 Emissions from any other sources 
 

No Not Applicable. 

 
6. Generation of Noise and vibration, and emissions of Light and heat 

 
Sr. 
No. 

Information/Checklist 
Confirmation 

Yes/No Details thereof (with 
approximate quantities/ rates, 
wherever possible) with source 
of information data 
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6.1 From operation of equipment e.g. 
engines, ventilation plant, crushers 

Yes Noise generation from 
construction equipments used for 
drilling, cutting operations for that 
site barricading up to 3 mt all 
around the building which is to be 
constructed will provided and 
plantation along project site.  
During Operation Phase, Noise 
will be generated due to operation 
of DG sets. DG sets with acoustic 
enclosure will provide. Maximum 
sound pressure level shall be 75 
dB(A) at 1 meter from the 
enclosure surface as per the CPCB 
standards   

6.2 From industrial or similar processes No Not Applicable 
6.3 From construction or demolition Yes The construction phase noise will 

be localized, intermittent in 
nature. This will subside with the 
completion of the construction 
phase. The resultant ambient air 
noise levels will be well within the 
prescribed norms. The operation 
will be restricted to day time. 
Adequate measures taken to keep 
noise and vibrations under 
control. No heat or light emission. 

6.4 From blasting or piling No  Not Applicable. 
6.5 From construction or operational 

traffic 
Yes Workers will be provided with 

protective equipment such as 
earmuffs etc. The noise levels will 
be < 70 dB(A). 

6.6 From lighting or cooling systems No Not Applicable 
6.7 From any other sources  No Not Applicable. 

 
7. Risks of contamination of land or water from releases of pollutants into the ground 

or into sewers, surface waters, groundwater, coastal waters or the sea 
 

Sr. 
No. 

Information/Checklist 
Confirmation 

Yes/
No 

Details thereof (with 
approximate quantities/ rates, 
wherever possible) with source of 
information data 

7.1 From handling, storage, use or 
spillage of hazardous materials 

No Not Applicable. 

7.2 From discharge of sewage or other 
effluents to water or the land 
(expected mode and place of 
discharge) 

No The total wastewater generated 
(453 KLD) from the project will be 
treated in STP and the treated 
water 408 KLD out of these 408 
KLD will be recycle & 00 KLD will 
be discharge to Sewer line in dry 
season and 183 KLD will be 
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Sr. 
No. 

Information/Checklist 
Confirmation 

Yes/
No 

Details thereof (with 
approximate quantities/ rates, 
wherever possible) with source of 
information data 
discharge to Sewer line in wet 
season. 

7.3 By deposition of pollutants emitted to 
air into the land or into water 

No Treated sewage water will be 
recycled and reused, whereas the 
surplus 00 KLD will be discharge 
to sewer line in dry season and 186 
KLD in wet season.  

7.4 From any other sources No Not Envisaged 
7.5 Is there a risk of long-term buildup of 

pollutants in the environment from 
these sources? 

No D.G sets will be used as a backup 
source only. 

 
8. Risk of accidents during construction or operation of the project, which could 

affect human health or the environment 
 

Sr. 
No. 

Information/Checklist 
Confirmation 

Yes/No Details thereof (with 
approximate quantities/ rates, 
wherever possible) with source 
of information data 

8.1 From explosions, spillages, fires etc 
from storage, handling, use or 
production of hazardous substances 

No - 

8.2 From any other causes No Not Envisaged 
8.3 Could the project be affected by 

natural disasters causing 
environmental damage (e.g., floods, 
earthquakes, landslides, could burst 
etc)? 

No The project falls under seismic 
zone-II as per IS1893 (Part-
1):2002, Least active zone, care 
will be taken in designs to 
withstand earthquake of 
maximum Richter scale in that 
area. Further it is not flood prone 
or landslide prone areas. Hence, 
no risk due to natural hazards is 
envisaged. 

 
9. Factors which should be considered (such as consequential development) which 

could lead to environmental effects or the potential for cumulative impacts with 
other existing or planned activities in the locality 
 

Sr. 
No. 

Information/Checklist 
Confirmation 

Yes/
No 

Details thereof (with 
approximate quantities/ rates, 
wherever possible) with source 
of information data 

9.1 Lead to development of supporting 
utilities, ancillary development or 
development stimulated by the 
project which could have impact on 
the environment e.g.: 
Supporting infrastructure (roads, 

Yes 
 
 
 
 
 

Supporting and ancillary 
development will take place. The 
project provides a well-designed 
International Sports facilities for 
the occupants. 
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Sr. 
No. 

Information/Checklist 
Confirmation 

Yes/
No 

Details thereof (with 
approximate quantities/ rates, 
wherever possible) with source 
of information data 

power supply, waste or waste water 
treatment, etc) 
 
Housing development 
 
 
Extractive industries 
 
Supply industries 
Other 

 
 
 

Yes 
 
 

Yes 
 

No 
No 

 
 
 
The project provides a well-
designed International Sports 
Facilities for the occupants. 
Internal Roads, Rainwater 
Harvesting, etc will be provided 
 
 

9.2 Lead to after use of the site, which 
could have an impact on the 
environment 

No Not Applicable. 

9.3 Set a precedent for later 
developments 

Yes Already construction projects are 
on the way in the surrounding 
areas. 

9.4 Have cumulative effects due to 
proximity to other existing or planned 
projects with similar effects 

No Not Applicable. 

(iii) Environmental Sensitivity 
Sr. 
No. 

Areas Name/ 
Identi

ty 

Aerial distance (with 15-km) 
Proposed project location 
boundary 

1 Areas protected under international 
conventions, national or local 
legislation for their ecological, 
landscape, cultural or other related 
value 

No Not Applicable. 

2 Areas which are important or 
sensitive of ecological reasons – 
wetlands, water courses or other 
water bodies, coastal zone, 
biospheres, mountains, forests 

No Not Applicable. 

3 Areas used by protected, important or 
sensitive species of flora or fauna for 
breeding, nesting, foraging, resting, 
over wintering, migration. 

No Not Applicable. 

4 Inland, coastal, marine or 
underground waters 

No Not Applicable. 
 

5 State, national boundaries No The project is located within 
Nagpur Municipal Corporation 
(NMC). 

6 Routes or facilities used by the public 
for access to recreation or other 
tourist, pilgrim areas 

No Not Applicable. 

7 Defense installations No No defense installation in the 
neighborhood. 
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Sr. 
No. 

Areas Name/ 
Identi

ty 

Aerial distance (with 15-km) 
Proposed project location 
boundary 

8 Densely populated or built-up area Yes Commercial area all around the 
site. 

9 Areas occupied by sensitive man-
made land uses (hospitals, schools, 
places of worship, community 
facilities) 

Yes  Max Super Speciality Hospital 
0.72 Km Mure Memorial Hospital 
3.97 Km,  
St. Mary School 0.40 Km, 
Gittikhadan police station, 
Mankapur 1.72 Km, Sadar Police 
Station, Sadar 2.15 Km.

10 Areas containing important, high 
quality or scarce resources (ground 
water resource, surface resources, 
forestry, agriculture, fisheries, tourism, 
minerals) 

No The project will tap from Nagpur 
Municipal Corporation (NMC) and 
recycle water. 
 

11 Areas already subjected to pollution 
or environmental damage. (those 
where existing legal environmental 
standards are exceeded) 

No Not Applicable. 
 

12 Areas susceptible to natural hazard 
which could cause the project to 
present environmental problems 
(earthquakes, subsidence, landslides, 
erosion, flooding or extreme or adverse 
climatic conditions) 

No This area is generally plain & 
come under seismic zone –II. 
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"I hereby given undertaking   that the data and information   given in the 
application   and enclosures are true to the best of my knowledge   and belief 
and I am aware that if any part of the data and information submitted is 
found to be false or misleading at any stage, the project will be rejected and 
clearance give, if any to the project will be revoked at our risk and cost". 

 
Date: 30.09.2024 
 
Place: Nagpur (MS) 
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FORM - 1A 
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FORM-1A 
(Only for Construction Projects listed under Item 8 of Schedule) 

Checklist of Environmental Impacts 
 

1. Land Environment (Attach panoramic view of the project site & the 
vicinity) 

REQUIREMENT COMPLIANCE 
1.1. Will the existing land use get 
significantly altered from the project that 
is not consistent with the surroundings? 
(Proposed land use must conform to the 
approved Master Plan/Development Plan 
of the area. Change of land use if any 
and the statutory approval form the 
competent authority are submitted). 
Attach Maps of (i) site location, (ii) 
surrounding features of the proposed 
site (within 500 meters) and (iii) the site 
(indicating levels & contours) to 
appropriate scales. 

Land Use Pattern: 
The proposed project measuring about Plot 
Area: 247400.00 Sq. M. of plot area is 
situated at Mouza - Jaripatka, C.T.S. No. 01 
S. No. 504, 505, 506, 513 at Savner Road, 
Nagpur, Tah. Dist. Nagpur, Maharashtra. 
Location of the project        
Latitude: 21°10’50.73" N 
Longitude: 79°04’30.31” E 
It is a Building Construction Project.  The 
project site is in Sports Complex Area as per 
the development plan.  
The terrain of the project site & its 
surrounding area is plain.  
Agriculture / Livestock: 
There is no agricultural activity in the 
vicinity of the proposed area. 
Please refer the enclosed maps showing the 
following: 

 
1.2. List out all the major project 
requirements in terms of the land area, 
built up area, water consumption, power 
requirement, connectivity, community 
facilities, parking needs etc. 

The major project requirements are: - 
There is total 16 building having 
configuration is 
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Maximum building height will be 33.00 m  
• Tenements Hostel rooms: - 208 Nos., 
•  Athletic Pavilion Building: - 12 

rooms, 
• Indoor Stadium: - Capacity 3000 

persons,  
• Multi sports Arena: - 1 Swimming 

Pool, 1 Sports Library, 1 10M 
Shooting Range, 1 Sport Science 
Center, 1 High Performance Center, 1 
Wrestling, 1 Judo, 1 Boxing, 1 
Fencing, 1 Table Tennis, 1 Gymnastic, 
1 Sepak Takraw, 1 Weight Lifting and 
1 Squash Court., 

• Sports Club: 1 Banquet Halls, 1 
Business Centre, 1 Library, 1 E 
Gaming Zone, 1 Board Games, 1 
Squash Courts, 1 Yoga Room, 1 Nutri 
Bar, 1 Gymnasium, 1Spa, 1 Terrace 
Swimming Pool, 1 Kids Pool, 1 
Restaurant, 1 Service Apartments, 1 
President Suites. 

• Sports Convention Centre: 1 Multi-
Purpose Indoor Hall, 1 Media Room, 1 
Administration Rooms, 1 Sports 
Information Centre, 1 Museum, 1 
Spectators Gallery (2000 Pax). 

• Sports School: 1 Auditorium, Offices, 
1 Conference, Room, 1 Class Rooms, 
1 Library, 1 Labs, 1 Staff Room, 1 
Dance Room, 1 Music Room, 1 Art 
Room, 1 Drawing Room, 1 Assembly 
Hall, 1 Furniture Store, 1 Youth Den., 

• Sports University: 1 Auditorium, 
Offices, 1 Conference Room, 1 Class 
Rooms, 1 Library, 1 Labs, 1 Staff 
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Room, 1 Dance Room, 1 Music Room, 
1 Art Room, 1 Drawing Room, 1 
Assembly Hall, 1 Furniture Store, 1 
Youth Den., 

• Cafeteria: 1 Kitchen area, 1 Dining 
Area,  

• Officers Residence: 1- 4 BHK 
Residence, 1 Office,  

• Gymnasium Building: 1 Gymnasium, 
1 Mini Hall, 1 Spectatord Gallery (500 
Pax). 

• Admin Building: 1 Mini Hall and 1 
Spectatord Gallery (500 Pax)., 

• Football Pavilion: 1 Offices, 1 Players 
Changing Facilities, 1 Spectator's 
Sitting (1500 Pax) 

• Hockey Pavilion: 1 Offices, 1 Players 
Changing Facilities, 1 Spectator's 
Sitting (1500 Pax). 

Occupancy will be 15024 nos.  
Plot Area: 247400.00 m2 
Permissible F.S.I Area: 1.10 
Total Construction Area: 99796.527 m2  
RG provided: 0.00 m2 
Water consumption: 
Construction phase: 30 - 50 KLD 
Source: Tanker water 
Operation phase: 680 KLD 
Source: Nagpur Municipal Corporation 
(NMC)/Recycle water 
Power requirement:  
Source: MSEDCL 
Construction Phase: 100 KW 
Operation Phase: 
Connected load: 4525 KW 
Demand Load: 2815 KW 
1 x 360 kVA, 4 x 500 kVA, 2 x 400 kVA, 6 x 
250 kVA, 4 x 125 kVA for back up for 
emergency facility. 
Transformer 2 x 830 kVA & 3 x 2000 kVA 
Energy Saving - Total: 11.16 % and Solar: 
9.79% 
 
Parking required:  
Car         : 1480 nos. 
Scooters: 6720 nos. 
Parking provided:  
 Car        : 1515 nos. 
Scooters:  6730 nos. 

1.3. What are the likely impacts of the 
proposed activity on the existing 
facilities adjacent to the proposed site? 
(Such as open spaces, community 

This is a Sports Complex project. The project 
will be carried out for the betterment and 
improvement of living standard of the society 
and for Providing International Sports 
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facilities, details of the existing landuse, 
disturbance to the local ecology) 

Facilities to the Society. Therefore, the 
project will pose positive impact on the 
project site and surrounding area. Being a 
well-planned activity will result in organized 
open spaces and green areas. The project 
will be so developed that almost 42353.21 
sq. m. of the area will be designated as 
‘Recreational Green area. Also, green 
features such as STP, OWC, Rain water 
harvesting, additional tree plantation, solar 
energy etc shall be practiced. Hence this 
project will have overall positive impact socio 
economy. 

1.4. Will there is any significant land 
distribution resulting in erosion, 
subsidence & instability? (Details of soil 
type, slope analysis, vulnerability to 
subsidence, seismicity etc may be given) 

No, there will not be any significant land 
disturbance in erosion, subsidence & 
instability. 

1.5. Will the proposal involve alteration 
of natural drainage systems? (Give 
details on a contour map showing the 
natural drainage near the proposed 
project site) 

No alteration of natural drainage however in 
the site proper storm water drainage will be 
provided to prevent flooding.  
Project proposed storm water network which 
will be connected through recharge pits to 
percolate rain water into the ground. 
Internal storm water network finally 
connected to existing external storm water 
line. 
Contour layout of project site attached as an 
Annexure III. 

1.6. What are the quantities of 
earthwork involved in the construction 
activity-cutting, filling, reclamation etc. 
(Give details of the quantities of 
earthwork involved, transport of fill 
materials from outside the site etc.) 

Debris and excavated material generated will 
be used in project site. Top soil shall be used 
in project site for plantation and 180844.269 
m3 excavated debris will be reuse for 
levelling, backfilling, levelling of internal 
road preparation purposes within project 
site.  

1.7. Give details regarding water supply, 
waste handling etc. during the 
construction period. 

It is expected to about 300 labours at site 
during construction phase. The total 
requirement of water will be around 30 
m3/day and source of water will be tanker 
water supply. For the wastewater soak pits 
and septic tank shall be provided. 

1.8. Will the low-lying areas & wetlands 
get altered? (Provide details of how low 
lying and wetlands are getting modified 
from the proposed activity) 

No low-lying area, no wetlands within & 
around the site. 

1.9. Whether construction debris & 
waste during construction cause health 
hazards? (Give quantities of various 
types of wastes generated during 
construction including the construction 
labour and the means of disposal) 

Proper septic tank and soak pit will be 
provided at the labor for disposal of waste 
water generated from the labors. 
Construction debris will be recycled and 
utilized on the same site. No hazardous 
waste is involved. 
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2. Water Environment 
Requirement Compliance 

2.1. Give the total quantity of water 
requirement for the proposed project with the 
break-up of requirements for various uses. 
How will the water requirements met? State 
the sources & quantities and furnish a water 
balance statement. 

Source:  Nagpur Municipal Corporation 
(NMC)/Recycle water  
Total water requirement:  680 KLD 
Water used for domestic: 272 KLD 
Water used in Gardening:  186 KLD 
Water used in flushing    : 222KLD 
However, flushing water & landscape 
water requirement will be met from 
recycled water generate from Sewage 
Treatment Plant. 
Water Balance Chart attached as an 
Annexure V. 

2.2. What is the capacity (dependable flow or 
yield) of the proposed source of water? 

For water supply the project will be 
dependent on Nagpur Municipal 
Corporation (NMC)/Recycle water. 
Recycled water will be used for gardening 
& flushing purposes. 
Proposed source of water is Nagpur 
Municipal Corporation (NMC)/Recycle 
water. Water NOC is attached as an 
Annexure VI. 

2.3. What is the quality of water required, in 
case, the supply is not from a municipal 
source? (Provide physical, chemical, 
biological characteristics with class of water 
quality) 

Drinking water quality of Class, A as per 
Indian Standard: 10500, 2004 from 
Nagpur Municipal Corporation (NMC). 

2.4. How much of the water requirement can 
be met from the recycling of treated 
wastewater? (Give the details of quantities, 
sources and usage) 

All secondary requirements like 
gardening (186 KLD) and flushing (222 
KLD) would be fulfilled by treated water 
(available for recycling) 408 KLD from 
STP. Excess treated water in non-
monsoon season (00 KLD) and in 
monsoon season (186 KLD) shall be 
discharge to sewer line. Water balance 
diagram attached as an Annexure V. 

2.5. Will there be diversion of water from 
other users? (Please assess the impacts of 
the project on other existing uses and 
quantities of consumption) 

No 

2.6. What is the incremental pollution load 
from wastewater generated from the proposed 
activity? (Give details of the quantities and 
composition of wastewater generated from 
the proposed activity) 

Wastewater generated (453 KLD) from 
domestic uses will be treated in STP and 
treated water will be utilized for greenbelt 
development and flushing. No significant 
incremental pollution load, no significant 
load in surrounding. 

2.7. Give details of the water requirements 
met from water harvesting? Furnish details of 
the facilities created. 

Runoff from the terrace area and 
landscape area recharge in RWH pit. 
Proposed 37 Numbers of RWH Pits (Roof 
top: 16 Nos. Surface: 21 Nos.). Storm 
water layout showing locations of 
recharge pits are attached as an 
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Annexure VII. 
2.8. What would be the impact of the land 
use changes occurring due to the proposed 
project on the runoff characteristics 
(Quantitative as well as qualitative) of the 
area in the post construction phase on a 
long-term basis? Would it aggravate the 
problems of flooding or water logging in any 
way? 

After development, runoff will be 
increase, however, increasing runoff will 
be connected through storm water 
network which is further connected to 
existing storm water line. Heavy rainfall 
or cloudburst may cause flooding. 
Runoff calculations of before 
development and after development 
mentioned in the Annexure VIII. 

2.9. What are the impacts of the proposal on 
the ground water? (Will there be tapping of 
ground water; give the details of ground 
water table, recharging capacity, and 
approvals obtained from competent 
authority, if any) 

Rain water harvesting will be provided 
and project will use Nagpur Municipal 
Corporation (NMC)/Recycle water. 

2.10. What precautions/measures are taken 
to prevent the run-off from construction 
activities polluting land and aquifers? (Give 
details of quantities and the measures taken 
to avoid the adverse impacts) 

The runoff from the site during 
construction phase would be very 
negligible.   
This will be prevented as under: 
i) Use of wet jute cloth covering the 

walls and soaking the same with 
minimum quantity of water to avoid 
dripping. This will also help in 
conserving water. 

 ii) By collecting the running water in an 
impervious pit and using the same 
again for curing purpose.  

2.11. How is the storm water from within the 
site managed? (State the provisions made to 
avoid flooding of the area; details of the 
drainage facilities provided along with a site 
layout indication contour levels) 

Project proposed storm water 
management will be done through well-
planned storm water drainage network. 
Storm water network is connected to the 
recharge pits. After fulfil requirement of 
recharge pits, excess rain water directly 
connected to existing storm water line.   
Storm water layout showing locations of 
recharge pits are attached as an 
Annexure VII. 

2.12. Will the deployment of construction 
labourers particularly in the peak period lead 
to unsanitary conditions around the project 
site (Justify with proper explanation) 

Proper sanitation facilities will be 
provided at site for construction labours 
and staff. Temporary toilets with septic 
tank and soak pit provision will be 
provided. First aid and medical facilities 
will be provided to all the concerned 
people working on the site. 
Proper housekeeping will be maintained 
throughout the premises. 

2.13. What on-site facilities are provided for 
the collection, treatment & safe disposal of 
sewage? (Give details of the quantities of 
wastewater generation, treatment capacities 
with technology & facilities for recycling and 
disposal) 

The quantity of wastewater (453 KLD) 
generated from the project will be treated 
in STP (500 KLD) and recycled water is 
used for gardening and flushing purpose. 
The remaining treated water shall be 
discharge to sewer line.  
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The details of STP and its working are 
provided below:  

Total Sewage Generation: 453 
KLD 
STP capacity and number: 1 x 500 
KLD 
Technology used: MBBR (Moving 
Bed Biofilm Reactor) 

Excess STP treated water will be 
discharge to sewer line. Technical details 
of STP attached as an Annexure IX 
Layout showing location of STP, internal 
drainage line with final disposal point 
attached as an Annexure X. 
Excess STP treated water will be 
discharge to sewer line., NOC obtained 
from Nagpur Municipal Corporation 
(NMC) is attached as an Annexure XI. 

2.14. Give details of dual plumbing system if 
treated wastewater is used for flushing of 
toilets or any other use. 

Yes, dual plumbing system will provide 
for the project, we will use treated water 
for gardening and flushing purposes. 

 
3. Vegetation 

Requirement Compliance 
3.1. Is there any threat of the project to the 
biodiversity? (Give a description of the local 
ecosystem with its unique features, if any) 

The project site is surrounded by 
developed roads. The local ecosystem 
and biodiversity will not be hampered 
because of this development. 

3.2. Will the construction involve extensive 
clearing or modification of vegetation? 
(Provide a detailed account of the trees & 
vegetation affected by the project) 

The construction activity will not 
involve any clearing vegetation as the 
land is in Sports Complex zone. Project 
proponents have proposed tree 
plantation on ground and around the 
periphery of the project site. Total 
3151 nos. of trees to be planted on 
project site. 

3.3. What are the measures proposed to be 
taken to minimize the likely impacts on 
important site features (Give details of 
proposal for tree plantation, landscaping, 
creation of water bodies etc. along with a 
layout plan to an appropriate scale) 

For landscaping 8555.2964 sq. m. 
area will be under garden. Mostly 
endemic and native trees will be 
planted. Total 3151 nos. of trees & 
different types of shrubs will be 
planted.  
Landscape layout is attached as an 
Annexure XII.   

 
4. Fauna 

Requirement Compliance 
4.1. Is there likely to be any displacement of 
fauna – both terrestrial and aquatic or 
creation of barriers for their movement? 
Provide the details. 

There will be no displacement of fauna - 
both terrestrial and aquatic and there 
will be no barrier on their movement. 
There is no endangered species found 
except the local species. 
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4.2. Any direct or indirect impacts on the 
avifauna of the area? Provide details. 

There will be no impact on the avifauna 
(birds) of the area. 

4.3. Prescribe measures such as corridors, 
fish ladders etc. to mitigate adverse impacts 
on fauna. 

The project is located on landmass and 
there is no need to provide corridors and 
fish ladders etc. 

 
5. Air Environment 

Requirement Compliance  
5.1. Will the project increase atmospheric 
concentration of gases & result in heat 
islands? (Give details of background air 
quality levels with predicted values based on 
dispersion models taking into account the 
increased traffic generation as a result of the 
proposed constructions) 

The project will result in negligible 
increase in the atmospheric 
concentrations of gases like PM, SO2, 
NOX & CO due to D.G. sets operation 
(back up power only) and the increased 
traffic activity. The proposed activity will 
not result in the formation of any heat 
island, as the building will be covered 
with high solar reflective index materials. 
Though three and four wheelers 
movement are expected during operation 
phase, its impact would be negligible. 
Proper precaution measures will be 
taken at the time of construction and 
operation phase. 

5.2. What are the impacts on generation of 
dust, smoke, odorous fumes or other 
hazardous gases? Give details in relation to 
all the meteorological parameters. 

Generation of dust, smoke, & gases will 
be temporary during construction phase 
but during operation phase emission of 
gasses will be permanent due to 
increased number of vehicles in the 
complex. To mitigate this greenbelt is 
proposed and regular air monitoring is 
proposed. Acoustic DG Sets are proposed 
with stack height. 

5.3. Will the proposal create shortage of 
parking space for vehicles? Furnish details of 
the present level of transport infrastructure 
and measures proposed for improvement 
including the traffic management at the entry 
and exit to the project site. 

Necessary arrangements will be made for 
smooth entry and exit of vehicles. 
Required no of parking shall be provided 
with adequate area required for per car 
as per prevailing rules. 
 

5.4. Provide details of the movement patterns 
with internal roads, bicycle tracks, 
pedestrian pathways, footpaths etc., with 
areas under each category. 

Adequate provisions have been made in 
the internal roads, for smooth vehicles 
entry and exit and as well as pedestrian 
movements. Parking layouts attached as 
an Annexure XIII. 

5.5. Will there be significant increase in 
traffic noise & vibrations? Give details of the 
sources and the measures proposed for 
mitigation of the above. 

The project being Sports Complex 
building project, the source of noise is 
mainly vehicular noise. The project 
proponents have proposed to provide 
well organized parking arrangement and 
maintaining smooth traffic flow which 
would help in reducing traffic congestion 
and noise levels. Trees would act as 
noise barrier and will reduce the noise 
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level. 
During power failure to mitigate the 
noise due to D.G. sets while in operation 
D.G. sets will be enclosed in acoustic 
enclosures. 

5.6. What will be the impact of D.G. sets & 
other equipment on noise levels & vibration 
in & ambient air quality around the project 
site? Provide details. 

DG sets will be used as power back-up 
source and will be used only during 
emergency conditions. 
D.G. set will create no noise due to 
vibration as sound proof canopy will be 
provided. Acoustic enclosure will be 
provided with proper stack height. 

 
6. Aesthetics 

Requirement Compliance 
6.1. Will the proposed constructions in any 
way result in the obstruction of a view, scenic 
amenity or landscapes? Are these 
considerations taken into account by the 
proponents? 

The proposed construction activity will 
not result in the obstructions of a view, 
scenic amenity or landscapes. But better 
designed structure and well-planned 
landscape for add up aesthetics of that 
zone. 

6.2. Will there be any adverse impacts from 
new constructions on the existing 
structures? What are the considerations 
taken into account? 

All precautions will be taken to mitigate 
the impact due to water, air and noise 
pollution during construction and 
operation phase. Environmental 
Management Plan is prepared and shall 
be implemented along with 
Environmental Monitoring Programme. 

6.3. Whether there are any local 
considerations of urban form & urban design 
influencing the design criteria? They may be 
explicitly spelt out. 

The design of the project is influenced by 
the regulation set out by local authority 
and modern needs of the society. 

6.4. Are there any anthropological or 
archaeological sites or artefacts nearby? 
State if any other significant features in the 
vicinity of the proposed site have been 
considered. 

There are no anthropological or 
archaeological sites or artefacts nearby 
proposed site. 

 
7. Socio-Economic Aspects 

Requirement Compliance 
7.1. Will the proposal result in any changes 
to the demographic structure of local 
population? Provide the details. 

There will be no change to the 
demographic structure of local 
population due to the proposed activity. 

7.2. Give details of the existing social 
infrastructure around the proposed project. 

The proposed project is located around 
the slightly populated area it comes 
under Sports Complex area. 

7.3. Will the project cause adverse effects on 
local communities, disturbance to sacred 
sites or other cultural values? What are the 
safeguards proposed? 

The proposed project will not cause any 
adverse effects on local communities, 
disturbance to sacred sites or other 
cultural values. 

 
8. Building Materials 

Requirement Compliance 
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8.1. May involve the use of building materials 
with high-embodies energy. Are the 
construction materials produced with energy 
efficient processes? (Give details of energy 
conservation measures in the selection of 
building materials and their energy efficiency) 

The basic engineering materials like 
aggregate, cement, sand and 
bricks/blocks will be purchased 
locally. However, finishing materials 
will be purchased keeping in mind the 
energy conservation aspect. 

8.2. Transport and handling of materials 
during construction may result in pollution, 
noise & public nuisance. What measures are 
taken to minimize the impacts? 

The material required for construction 
activities shall be procured from 
company’s authorized / approved 
vendors only. The vendor’s 
performance is monitored periodically. 
In case of urgency or non-availability 
of materials from authorized / 
approved vendors, it will be procured 
from the open market to maintain the 
pace of the work. The mode of 
transport for above materials will be 
by trucks and / or by trailers. 

The construction material will 
be carried in properly covered 
vehicles.  

All the contractors / Vendors 
will be instructed to use vehicles 
having PUC certificates.  

Security staff presents at site 
will supervise loading and 
unloading of material at site. 

Construction material will be 
stored at identified site/ temporary 
godowns/stores at site. 

Internal roads will be 
maintained in good conditions with 
regular sprinkling of water to curb 
the dust nuisance to the 
surrounding. 

3-meter-high tin sheets will 
barricade the periphery of the plot. 

8.3. Are recycled materials used in roads and 
structures? State the extent of savings 
achieved? 

Construction material will be recycled 
in the same project site.  

8.4. Give details of the methods of collection, 
segregation & disposal of the garbage 
generated during the operation phases of the 
project. 

The solid waste management facility 
will be proposed as per MSW rules. 
Garbage will be collected manually 
from each of the floor of the building 
in the garbage collection area. The 
garbage collected from area will be 
segregated into wet and dry garbage. 
The dry waste will be handed over to 
Nagpur Municipal Corporation (NMC) 
and wet garbage will be treated in 
OWC and manure obtained will be 
used for gardening. 
Dry waste collection & disposal NOC 
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obtained from Nagpur Municipal 
Corporation (NMC) is attached as an 
Annexure XIV. 
Details of Organic Waste Converter 
(OWC) attached as an Annexure XV. 

 
9. Energy Conservation 

Requirement Compliance 
9.1. Give details of the power requirements, 
source of supply, backup source etc. What is 
the energy consumption assumed per square 
foot of build-up area? How have you tried to 
minimize energy consumption? 

Source: MSEDCL 
Construction Phase: 100 KW 
 
Connected load: 4525 KW 
Demand Load: 2815 KW 
 
1 x 360 kVA, 4 x 500 kVA, 2 x 400 
kVA, 6 x 250 kVA, 4 x 125 kVA DG 
for back up for emergency facility. 
Transformer 2 x 830 kVA & 3 x 
2000KVA 
Following Energy conservation 
measures are proposed for Energy 
Saving:  

Use of high reflective coatings on 
the terraces provides a layer of 
heat insulation to reduce heat gain 
through roofs.  
Solar lightings will be provided in 
common areas for street light. 
Emergency lighting will be 
provided with DG set. 
Green areas and open areas will be 
so spaced that a reduction in 
temperature is achieved.  
Use of energy efficient lamps such 
as CFL/ LED & appliances in 
compliance with ECBC 

9.2. What type of, and capacity of, power back-
up to you plan to provide? 

1 x 360 kVA, 4 x 500 kVA, 2 x 400 
kVA, 6 x 250 kVA, 4 x 125 kVA DG 
for back up for emergency facility. 

9.3. What are the characteristics of the glass 
you plan to use? Provide specifications of its 
characteristics related to both short wave and 
long wave radiation? 

Glass used for buildings will be 
insulated single glazed type with 
preferred metal–oxide coating (U-value 
4.60 w.Sq./k. to improve thermal 
insulation and control solar 
radiations. 

9.4. What passive solar architectural features 
are being used in the building? Illustrate the 
applications made in the proposed project. 

The orientation of buildings will 
be designed in such a way that 
maximum daylight (natural 
light) is available. 
Maximum use of natural 
ventilation will be practiced to 
keep the public areas cool. 
The roof tops will be coated 
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using high reflective coatings. 
This helps in creating a layer of 
heat insulation which in turn 
reduces the heating of the roofs. 
Sufficient green areas will be 
developed surrounding the 
infrastructures in order to 
reduce to impact of 
temperatures 

 
Provision of Solar Panels (Solar PVs) is 
attached as an Annexure XVI.

9.5. Does the layout of streets and buildings 
maximize the potential for solar energy 
devices? Have you considered the use of street 
lighting, emergency lighting and solar hot 
water systems for use in the building complex? 

Yes, the building is designed in order 
to receive maximum solar light at 
common area. Emergency lighting will 
be provided with DG set.  
Provision of use of solar energy for 
Solar lightning, Solar PV panels for 
electricity generation are proposed for 
the project.   
However, energy saving (11.16 %) is 
proposed by using Energy saving 
measures & use of solar power. 
Details of the same attached as an 
Annexure XVII. 

9.6. Is shading effectively used to reduce 
cooling/heating loads? What principles have 
been used to maximize the shading of Walls on 
the East and West and the Roof? How much 
energy saving has been effected? 

Depending upon the site 
condition/location, efforts will be 
made by the Architects to maximize 
the shading of Walls on the East and 
West and the Roof.  

9.7. Do the structures use energy-efficient 
space conditioning, lighting and mechanical 
systems? Provide technical details. Provide 
details of the transformers and motor 
efficiencies, lighting intensity and air-
conditioning load assumptions? Are you using 
CFC and HCFC free chillers? Provide 
specifications. 

Power Capacitors are proposed for 
Common services load power 
factor correction and to maintain a 
healthy power situation. This also 
results in less demand for the 
project. 
The common area lighting is 
proposed to work on high energy 
efficient lamps LED type. 
Street lighting is proposed with 
energy efficient LED fittings. 
Lifts are proposed with 
regenerative drives. 
No saving considered for internal 
load of flats/shops since selection 
of the ac and light fittings is in the 
user's scope. 
Solar water heaters are providing. 

9.8. What are the likely effects of the building 
activity in altering the microclimates? Provide a 
self assessment on the likely impacts of the 
proposed construction on creation of heat 
islands & inversion effects? 

There will not be any effect of the 
building activity in altering the 
microclimates particularly creation of 
heat islands & inversion effects. 
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9.9. What are the thermal characteristics of 
the building envelope? (a) roof; (b) external 
walls; and (c) Fenestration? Give details of the 
material used and the U-values or the R-values 
of the individual components. 

Roof will be of high-quality concrete 
as per the NBC rules 2016. 
External wall (U-value): 0.85 W/sq. K 
Roof (U - Value): 0.47 W/sq. K 

9.10. What precautions & safety measures are 
proposed against fire hazards? Furnish details 
of emergency plans. 

Applied for CFO NOC for the said 
project and we will provide fire 
protection system for the safety of 
building is as per their norms, i.e. 

1. Hose reel on each floor in the 
staircase landing for 
firefighting. 

2. Wet riser provided in staircase 
and fire staircases. 

3. Fire pumps will be provided. 
4. Manually operated fire alarm 

system will be provided. 
5. Sign indicators for all fire 

safety. 
6. Manual call point provided at 

prominent place. 
7. Fire Underground tank will be 

provided. 
To the extent possible fire proof 
materials will be used in structures 
(FRD doors). 
Provision of minimum 6m driveways 
& 9m turning radius all around 
project site showing Fire Tender 
Movement attached as an Annexure 
XVIII. 

9.11. If you are using glass as wall material, 
provide details and specifications including 
emissivity and thermal characteristics. 

Project is using clear Glass. 

9.12. What is the rate of air infiltration into 
the building? Provide details of how you are 
mitigating the effects of infiltration. 

Proper ventilation will be providing in 
rooms. Air changes/hour is as per 
Bureau of Indian Standards (National 
Building Code, 2016). 

9.13. To what extent the non-conventional 
energy technologies are utilised in the overall 
energy consumption? Provide details of the 
renewable energy technologies used. 

Every effort will be made to generate 
and use non-conventional energy and 
renewable energy, depending upon 
the circumstances and chances of 
generating energy. Solar energy 
utilisation is the major part of that.
Energy saving details attached as an 
Annexure XVII. 
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LIST OF ANNEXURES

Annexure Details
I Location Map of the project
II Google Image showing Surrounding topography (1 Km area)
III Contour layout of the project site
IV Master layout of the project
V Water balance chart
VI Water NOC from Nagar Panchayat Besa-Pipla
VII Storm water layout
VIII Storm water drainage and RWH Calculations
IX STP Detail 
X Internal Drainage Layout
XI Excess Treated Water NOC
XII Landscape layout with details
XIII Parking Plan
XIV Dry waste collection NOC
XV OWC details
XVI Solar PV Layout
XVII Energy saving Calculations
XVIII Fire Tender Movement Plan
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Annexure I: Location Map of Project

Annexure II: Google Image showing 1km Surrounding 
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Annexure III: Contour Layout of Project

Annexure IV: Master Layout of Project
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Annexure V: Water Balance Chart

Annexure VI: Water NOC received from Nagpur Municipal Corporation 
(NMC)
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Annexure VII: Storm Water Layout

Annexure VIII: Storm Water Calculations
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Annexure IX: STP Details

Annexure X: Drainage Layout
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Annexure XI: Sewer line connection NOC from Nagpur Municipal 
Corporation (NMC)

Annexure XII: Landscape Layout
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Annexure XIII: Parking Plan

Annexure XIV: Dry waste collection NOC
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Annexure XV: OWC Details

Annexure XVI: Solar PV Layout
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Annexure XVII: Energy Saving Calculation

A Solar PV 5.50%

B Auto Timer Logic Controller 0.54%

D Electronic VVF drive for Lifts 0.83%

E Solar Water Heater 3.58%

F HVAC Details 9.96%

Total 20.41%
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Annexure XVIII: Fire Tender Movement Layout
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MAHARASHTRA POLLUTION CONTROL BOARD
Tel: 24010706/24010437
Fax: 24023516
Website: http://mpcb.gov.in
Email: cac-cell@mpcb.gov.in

Kalpataru Point, 2nd, 3rd
and 4th oor, Opp. Cine
Planet Cinema, Near Sion
Circle, Sion (E),
Mumbai-400022

Infrastructure/RED/L.S.I
No:- Format1.0/CC/UAN No.0000224582/CE/2503004205 Date: 31/03/2025

To,
Proposed Divisional Sports Complex at
Nagpur for Government of Maharashtra by
Divisional Sports Complex Executive
Committee, Nagpur. 
Mouza - Jaripatka, C.T.S. No. 01 S. No.
504, 505, 506, 513 at Savner Road,
Nagpur, Tah. Dist. Nagpur, Maharashtra. 

Your Service is Our Duty

Sub: Grant of Consent to Establish for Building Construction Project under
Red Category

Ref: 1. Application received from SRO Nagpur-I
2. The Minutes of 16 th Consent Committee Meeting of 2024-25 held on

12/03/2025.

Your application NO. MPCB-CONSENT-0000224582
For: Grant of Consent to Establish under Section 25 of the Water (Prevention & Control of
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act,
1981 and Authorization / Renewal ofAuthorization under Rule 6 of the Hazardous & Other
Wastes  (Management  &  Transboundry  Movement)  Rules  2016  is  considered  and  the
consent is hereby granted subject to the following terms and conditions and as detailed in
the schedule I,II,III & IV annexed to this order:
1. The Consent to Establish is  granted for  a period upto commissioning of

project or up to 5 year whichever is earlier.
2. The capital investment of the project is Rs.473.69 Cr. (As per undertaking

submitted by pp).
3. The Consent to Establish is valid for Building construction project named as

Proposed  Divisional  Sports  Complex  at  Nagpur  for  Government  of
Maharashtra  by  Divisional  Sports  Complex  Executive  Committee,
Nagpur,Savner  Road,  Nagpur,  Tah.  Dist.  Nagpur,  Maharashtra.,Mouza  -
Jaripatka, C.T.S. No. 01 S. No. 504, 505, 506, 513 at Savner Road, Nagpur,
Tah. Dist. Nagpur, Maharashtra. on Total Plot Area of 247400.00 SqMtrs for
construction BUA of 99796.527 SqMtrs as per EC granted dated 3/1/2025
including utilities and services
Sr.No Permission Obtained Plot Area (SqMtr) BUA (SqMtr)

1 Environment Clearance granted dated
3/1/2025 247400.00 99796.53

-000002222224545458228282
nddderer SSSSSSSececececec ititititittt ononononn 222225555 o

22221111 ofoffofof tttttthhehehhe AAAAAAAiririr (((PrPrrrPrr
fAfAfAAAAAutututututututhohohohohohohoriririririririzazazazazazaatitittitititit onononoononononon uuuuuundnndnndndn
ndrdddddd yyy Movev meeeemeentttt))))))

theheheheheh ffffffololoooo lolowiwingngngnngng tttttter
is orddderererererer::
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4. Conditions under Water (P&CP), 1974 Act for discharge of e uent:

Sr
No Description Permitted

(in CMD) Standards to Disposal

1. Trade e uent Nil 0 NA
2. Domestic

e uent
453 As per

Schedule - I
The treated e uent shall be 60%
recycled for secondary purposes
such  as  toilet  ushing,  air
conditioning, cooling tower make
up,  re ghting  etc.  and
remaining  used  on  land  for
gardening.

5. Conditions under Air (P& CP) Act, 1981 for air emissions:

Stack No. Description of stack /
source

Number of
Stack Standards to be achieved

S-1 to S-17 DG sets 17 As per Schedule -II
6. Conditions under Solid Waste Rules, 2016:

Sr
No

Type Of
Waste Quantity & UoM Treatment Disposal

1 Dry Waste 2307 Kg/Day Handed Over to NMC Handed Over to NMC

2 Wet Waste 1714 Kg/Day Treated in OWC Manure used for
Gardening

3 STP Sludge 46 Kg/Day Used for Gardening Used for Gardening
7. Conditions  under  Hazardous & Other  Wastes  (M & T  M)  Rules  2016 for

Collection, Segregation, Storage, Transportation, Treatment and Disposal of
hazardous waste:

Sr No Category No. Quantity UoM Treatment Disposal
NA

8. Conditions under E-Waste Management:
Sr No Type of Waste Quantity UoM Disposal Path

1 E-waste 60.00 Kg/Day Sale to authorised party
9. The Board reserves the right to review, amend, suspend, revoke etc. this consent and

the same shall be binding on the industry.
10. This  consent  should  not  be  construed  as  exemption  from  obtaining  necessary

NOC/permission from any other Government authorities.
11. Project Proponent shall  provide Organic waste digester with composting facility or

biodigestor with composting facility.
12. Project Proponent shall comply the Construction and Demolition Waste Management

Rules,  2016 which is  noti ed by Ministry  of  Environment,  Forest  and Climate Change
dtd.29/03/2016.

13. The project proponent shall make provision of charging of electric vehicles in atleast
30 % of total available parking area.

14. The project proponent shall  take adequate measures to control dust emission and
noise level during construction phase.

15. The Project Proponent shall comply with the Environmental Clearance obtained vide No
dtd 3/1/2025 for construction project having total plot area of 2,47,400 Sqm and total
construction BUA of 99,796.527 Sqm as per speci c condition of EC.

 

QuQuQuQuQuanananana tititittitytyyyy
NANNNANAANANAN

Day Used for 
us & OOOOOOOOththththhhthhthhereerereererr  Wa
raraaragegegegeee,,,,, TrTrTrTrT anananannnspspspspspspspororororoo tatatata

U
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16. PP  shall  submit  an  a davit  in  Boards  prescribed  format  within  15  days  regarding
compliance  of  C  to  E  &  Environmental  Clearance/CRZ  Clearance.

17. This consent is issued without prejudice to an order passed or may be passed by any
Hon'ble Court .

This  consent  is  issued  on  the  basis  of  information/documents  submitted  by  the
Applicant/Project Proponent, if it has been observed that the information submitted by the
Applicant/Project Proponent is false, misleading or fraudulent, the Board reserves its right
to revoke the consent & further legal action will be initiated against the Applicant/Project
Proponent.

Received Consent fee of -
Sr.No Amount(Rs.) Transaction/DR.No. Date Transaction Type

1 947380.00 MPCB-DR-30734 12/12/2024 NEFT
 Copy to:

 
1. Regional O cer, MPCB, Nagpur and Sub-Regional O cer, MPCB, Nagpur I
- They are directed to ensure the compliance of the consent conditions.
2. Chief Accounts O cer, MPCB,Sion, Mumbai

0734 111212/12/

urururururu aaaaaandndndndnddd SSSSSububububbbb-R-R-R-R--R-Regegegegegegioioioioioo
hhhhhheeee cocoocoomplliianceccccc oooofff fff
,Sioooon,n,n,nnn MMMMumu bababbabab iiiii
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SCHEDULE-I
Terms & conditions for compliance of Water Pollution Control:

1) A] As  per  your  application,  you  have  proposed  to  provide  MBBR based  Sewage
Treatment  Plants  (STPs)  of  combined  capacity  500  CMD for  treatment  of
domestic e uent of 453 CMD.

B] The Applicant shall operate the sewage treatment plant (STP) to treat the sewage
so as to achieve the following standards prescribed by the Board or under EP Act,
1986 and Rules made there under from time to time, whichever is stringent.

Sr.No Parameters Limiting concentration not to exceed in mg/l,
except for pH

1 pH 5.5-9.0
2 BOD 10
3 COD 50
4 TSS 20
5 NH4 N 5
6 N-total 10
7 Fecal Coliform less than 100

C] The treated domestic e uent shall be 60% recycled for secondary purposes such
as  toilet  ushing,  air  conditioning,  cooling  tower  make  up,  re ghting  etc.  and
remaining  shall  be  utilized  on  land  for  gardening.

2) The Board reserves  its  rights  to  review plans,  speci cations  or  other  data  relating to
plant setup for the treatment of waterworks for the puri cation thereof & the system
for  the  disposal  of  sewage  or  trade  e uent  or  in  connection  with  the  grant  of  any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or and extension
or addition thereto.

3) The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as de ned by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

4) The Applicant shall comply with the provisions of the Water (Prevention &
Control  of  Pollution)  Act,1974 and as  amended,  and other  provisions as
contained in the said act.

Sr.
No. Purpose for water consumed Water consumption

quantity (CMD)
1. Industrial Cooling, spraying in mine pits or boiler feed 0.00
2. Domestic purpose 494.00

3. Processing whereby water gets polluted & pollutants
are easily biodegradable 0.00

4. Processing whereby water gets polluted & pollutants
are not easily biodegradable and are toxic 0.00

5. Grandening/Other consumption Gardening 186 KLD &
Flushing 222 KLD

5) The  Applicant  shall  provide  Speci c  Water  Pollution  control  system  as  per  the
conditions  of  EP  Act,  1986  and  rule  made  there  under  from  time  to  time.

 review plppp ans,, sp
 waterereeererrrwowowowowooooworkrkrkrkrkssssss for t
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SCHEDULE-II

Terms & conditions for compliance of Air Pollution Control:
1) As per your application, you have proposed to provide the Air pollution control

(APC)system and also proposed to erect following stack (s) and to observe the
following fuel pattern-

Stack
No. Source

APC System
provided/prop

osed

Stack
Height(in

mtr)

Type
of

Fuel

Sulphur
Content(in %) Pollutant Standard

S-1 to
S-4

DG
Set(125KVA) x

4 Nos

Acoustic
Enclosure

Stack
3.00

Diesel
100

Ltr/Hr
1 SO2 12

Kg/Day

S-5 to
S-10

DG
set(250KVA) x

6 Nos

Acoustic
Enclosure

Stack
4.50

Diesel
300

Kg/Hr
1 SO2 24

Kg/Day

S-11 DG
set(360KVA)

Acoustic
Enclosure

Stack
4.50

Diesel
64

Kg/Hr
1 SO2 30

Kg/Day

S-12
to

S-13

DG
set(400KVA) x

2 Nos

Acoustic
Enclosure

Stack 4.50

Diesel
152

Kg/Hr
1 SO2 36

Kg/Day

S-14
to

S-17

DG
set(500KVA)x4

Nos

Acoustic
Enclosure

Stack

Diesel
400

Kg/Hr
1 SO2 48

Kg/Day

2) The  applicant  shall  operate  and  maintain  above  mentioned  air  pollution  control
system, so as to achieve the level of pollutants to the following standards.

Total Particular matter Not to exceed 150 mg/Nm3
3) The Applicant shall obtain necessary prior permission for providing additional control

equipment  with  necessary  speci cations  and  operation  thereof  or  alteration  or
replacemenalteration well before its life come to an end or erection of new pollution
control equipment.

4) The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

5) Conditions for utilities like Kitchen, Eating Places, Canteens:-
a) The  kitchen shall  be  provided with  exhaust  system chimney with  oil  catcher

connected to chimney through ducting.
b) The toilet shall be provided with exhaust system connected to chimney through

ducting.
c) The air conditioner shall  be vibration proof and the noise shall  not exceed 68

dB(A).
d) The exhaust hot air from A.C. shall be attached to Chimney at least 5 mtrs. higher

than the nearest tallest building through ducting and shall discharge into open air
in such a way that no nuisance is caused to neighbors.
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SCHEDULE-III

Details of Bank Guarantees:

Sr.
No.

Consent(C2E/C
2O/C2R)

Amt of
BG

Imposed

Submission
Period

Purpose
of BG

Compliance
Period

Validity
Date

1 Consent to
Establish

Rs:10
Lakhs within 15 days

Towards
compliance
of consent
conditions

Continuous 31/1/2030

 

**  The  above  Bank  Guarantee(s)  shall  be  submitted  by  the  applicant  in  favour  of
Regional O cer at the respective Regional O ce within 15 days of the date of issue of
C o n s e n t .
# Existing BG obtained for above purpose if any may be extended for period of
validity as above.

 BG Forfeiture History

Srno. Consent
(C2E/C2O/C2R)

Amount
of BG

imposed

Submission
Period

Purpose
of BG

Amount of
BG

Forfeiture

Reason of
BG

Forfeiture
NA

 BG Return details

Srno. Consent (C2E/C2O/C2R) BG imposed Purpose of BG Amount of BG
Returned

NANANANANA
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SCHEDULE-IV

 Conditions during construction phase

A During construction phase, applicant shall provide temporary sewage and
MSW treatment and disposal facility for the sta  and worker quarters.

B
During construction phase, the ambient air and noise quality shall  be
maintained and should  be  closely  monitored through MoEF approved
laboratory.

C

Noise  should  be  controlled  to  ensure  that  it  does  not  exceed  the
prescribed standards. During night time the noise levels measured at the
boundary of the building shall be restricted to the permissible levels to
comply with the prevalent regulations.

General Conditions:
1. Consumers or bulk consumers of electrical and electronic equipment listed in Schedule

I shall ensure that e-waste generated by them is channelised through collection centre
or dealer of authorised producer or dismantler or recycler or through the designated
take back service provider of the producer to authorised dismantler or recycler

2. Bulk  consumers  of  electrical  and  electronic  equipment  listed  in  Schedule  I  shall
maintain records of e-waste generated by them in Form-2 and make such records
available for scrutiny by the concerned State Pollution Control Board

3. Consumers or bulk consumers of electrical and electronic equipment listed in Schedule
I shall ensure that such end-of-life electrical and electronic equipment are not admixed
with e-waste containing radioactive material as covered under the provisions of the
Atomic Energy Act, 1962 (33 of 1962) and rules made there under;

4. Bulk  consumers  of  electrical  and  electronic  equipment  listed  in  Schedule  I  shall  le
annual returns in Form-3, to the concerned State Pollution Control Board on or before
the 30th day of June following the nancial year to which that return relates. In case of
the  bulk  consumer  with  multiple  o ces  in  a  State,  one  annual  return  combining
information from all  the o ces shall  be led to the concerned State Pollution Control
Board  on  or  before  the  30th  day  of  June  following  the  nancial  year  to  which  that
return  relates.

5 The  applicant  shall  provide  facility  for  collection  of  samples  of  sewage  e uents,  air
emissions and hazardous waste to the Board sta  at the terminal or designated points
and shall pay to the Board for the services rendered in this behalf.

6 The rm shall strictly comply with the Water (P&CP) Act, 1974, Air (P&CP) Act,1981 and
Environmental Protection Act 1986 and Solid Waste Management Rule 2016, Noise
(Pollution and Control) Rules, 2000 and E-Waste (Management & Handling Rule 2011.

7 Drainage  system  shall  be  provided  for  collection  of  sewage  e uents.  Terminal
manholes shall be provided at the end of the collection system with arrangement for
measuring the ow. No sewage shall  be admitted in the pipes/sewers downstream of
the  terminal  manholes.  No  sewage  shall  nd  its  way  other  than  in  designed  and
provided  collection  system.

8 Vehicles hired for bringing construction material to the site should be in good condition
and should conform to applicable air and noise emission standards and should be
operated only during non-peak hours.
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9 Conditions for D.G. Set
a) Noise from the D.G. Set should be controlled by providing an acoustic enclosure or by

treating the room acoustically.
b) Industry should provide acoustic enclosure for control of noise. The acoustic enclosure/

acoustic treatment of the room should be designed for minimum 25 dB (A) insertion loss
or for meeting the ambient noise standards, whichever is on higher side. A suitable
exhaust mu er with insertion loss of 25 dB (A) shall also be provided. The measurement
of  insertion  loss  will  be  done  at  di erent  points  at  0.5  meters  from  acoustic
enclosure/room  and  then  average.

c) Industry should make e orts to bring down noise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measures.

d) Installation of DG Set must be strictly in compliance with recommendations of DG Set
manufacturer.

e) A proper routine and preventive maintenance procedure for DG set should be set and
followed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use.

f) D.G. Set shall be operated only in case of power failure.
g) The applicant should not cause any nuisance in the surrounding area due to operation of

D.G. Set.
h) The  applicant  shall  comply  with  the  noti cation  of  MoEFCC,  India  on  Environment

(Protection)  second  Amendment  Rules  vide  GSR  371(E)  dated  17.05.2002  and  its
amendments regarding noise limit for generator sets run with diesel.

10 Solid Waste – The applicant shall provide onsite municipal solid waste processing system &
shall comply with Solid Waste Management Rule 2016 & E-Waste (M & H) Rule 2011.

11 A davit  undertaking  in  respect  of  no  change  in  the  status  of  consent  conditions  and
compliance of the consent conditions the draft can be downloaded from the o cial web site
of the MPCB.

12 Applicant  shall  submit  o cial  e-mail  address  and any change will  be duly  informed to  the
MPCB.

13 The treated sewage shall be disinfected using suitable disinfection method.
14 The rm shall submit to this o ce, the 30th day of September every year, the environment

statement report for the nancial year ending 31st march in the prescribed Form-V as per
the provision of rule 14 of the Environmental (Protection) Second Amended rule 1992.

15 The applicant shall obtain Consent to Operate from Maharashtra Pollution Control Board
before commissioning of the project.

This certi cate is digitally & electronically signed.
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